FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
PUSHPANJALI REALMS AND INFRATECH LIMITED
OPERATING AS REAL ESTATE COMPANY

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along
with PAN/CIN/LLP No.

PUSHPANJALI REALMS AND
INFRATECH LIMITED

CIN: L70102UR2013PLC000787
PAN: AAHCP2706Q

2. | Address of the registered office
Registered Office: Khasra No- 11, Tarla Nagal,
Near HeliPad, Sahastradhra Road, Dehradun-
248001.

3. | URL of Website The company is not having its own website,
hence the website for the CIRP purpose has
been created by IRP.
https://pushpanjali.cirp.in

4. | Details of Place where majority of The company is engaged in the Real Estate
assets are fixed Business and the project is located at:

Khasra no- 11, Tarla Nagal, Near HeliPad,
Sahastradhra Road, Dehradun-248001.

5. | Installed Capacity of main The flats/units are partially constructed in the
products/services project, the proposed flats as per available

information are 331 units.

6. | Quantity and value of main The company is engaged in the business of|
products/services sold in last Real Estate and currently has only one project
financial year namely “Orchid Park” which is partially

constructed and the construction seems to have
stopped around seven years back.

7. | Number of employees/workmen NIL

8. | Further details including last Can be sought by sending a request to the
available financial statements (with Resolution Professional at:

SChC.dUIGS) of two years, lists of Cirp_pushpanjali@gmai]_com
creditors, relevant dates for hitps://pushpanjali.cirp.in
subsequent events of the process are

available at:

9. | Eligibility for resolution applicants Can be sought by sending a request to the
under section 25(2)(h) of the Code is | Resolution Professional at:
available at: cirp.pushpanjali@gmail.com

https://pushpanjali.cirp.in

10. | Last date for receipt of expression of 13-October-24

interest




11. | Date of issue of provisional list of 23-October-24
prospective resolution applicants

12. | Last date for submission of 28-October-24
objections to provisional list

13 | Date of issue of final list of 07-November -24
prospective resolution applicants

14 | Date of issue of information 12-November-24

memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15 | Last date for submission of 12-December-24
resolution plans
16. | Process email id to submit EOI cirp.pushpanjali@gmail.com

Note: Timeline given in the form are subject to the approval of extension from Adjudicating Authority.

urag Nlrbhaya ,JM],'_,‘» §

Resolution Professional
Date: 28.09.2024 In the matter of PUSHPANJALI REALMS AND INFRATECH LIMITED
Place: New Delhi Regn. No.: IBBI/IPA-001/IP-P00870/2017-2018/11468

AFA Valid Upto 30.06.2025
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INDIA LEASE DEVELOPMENT LIMITED
IL D Corporate ldentity Mumber : LT48959DL1884PLCO19218
Regd Office : MGF House, 41M7T-B, Asaf All Road, New Dealhl — 110002
Phones: 41520070 Fax : 41503479
Website : www.indialease.com E-mail @ infof@indialease.com
GSTIN : 0TAAACIOI48R1ZIE
E-VOTING RESULT OF 39" ANNUAL GENERAL MEETING
Pursuant to the provisions of Section 108 of The Companies Act, 2013 read with Companies {Managemeant
and Administration] Fule, 2014 ard in complianc with Reguiabon 44 of SEBI {LODR) Regulations, 2015
entarad with Stock Exchange, the Company had conducted the process of electronic voting (e-VYoting) on
all the sewven resalulicns skaled in the Motice daled Adguest 12, 2024 for convaning e Anmual Ganaral
Meseting on September 26, 2024, The Company had offered the e-voting facility through COEL o 2l the
Members of the Company as an the Cul OF date of Seplamber 19, 2024 1o cast theer vole electronically
during the e-voting perod from September 23, 2024 to September 25, 2024, The Company had alsa
providesd e-voling Facility to its mermbers during the AGM who could ot cast thesr veldes pnot 1o AGM
M=, Anjali Yaday, Fropretor of Mis-Anjali Yaday & Associates, (FCS Mo, 6628, CP Mo, T257) Practicing
Company Sacretarss had been appointed Scrufinize-and tha e-voling resuts. as par her Regort dated
Sepiember 27, 2024 s &8 under:-
No.of | Total | Total i Veles
Particulars of the Resalutions | Members | Valid Viotes Vitan InFrvour Against
Voled | Vetes | Rejected |  Nos, % | MNos.| %
Ordinary Resolution Mo, 1
To recelve, consider and adopd
Sandatone  Audited  INLD AS
Financial Statemants ol lhe ; p . F
Company for the financial year 240 240 0 96021367 100 % 0
ended March 31, 2024 (lhe
report of the Board of Directors
and Audices thesecn,
Ordinary Resolution Mo, 2
To appoint a Direclor n the
lacer of Sh.. Rajiv  Gupta - -
Fﬁum.ﬂuam% 5 T Enf&a 239 239 D B742558 | 100 | 4 0
by rodation and being ellgible,
seeks re-appaintmanst,
Ordinary Resolution Mo, 3
To appoint a Direcior i the
place of Ms. Sumana Verma =
(DIN:01448501) who  retires 240 2440 ] Be02136 ( 100 4 dl
By rofalion and beng eligihle,
seeks ra-appaintmant,
Ordinary Resolution Mo, 4
To authorze the Board 1o fi
the remuneration of Statutory
Auditoss, Mis Jagdish Chand &
Co. (ICAL FRM Na. 0D01282M] in 240 244 o BED2136 (| 100 4 0
tarma of provisions of Sachon
142 aof the Compani=s Act,
2013, for the finamcal year
eending 20242025,
Ordinary Resolution Mo, 5
To approve the Related Party
Transaction including Material
Retated Parmy Transacbons o 233 233 i BTy 100 4 fi
e eplered inlo Debween he
Company and M's The Molor &
General Finance Limited,
Ordinary Resolution No.. &
T approve the Related Party
Transackon  inceding  Matenal
Related Party Transaclions fo 233 233 0 B22TT 100 4 ]
be enlersd mbo bedween the
Company and M's Ram Prakash
& Company Private Limited
Ordinary Resolution No, 7
To approve the Refaled Parly
Tramsaction inchudig Material
Related Parly Transactons to 233 233 a 82277 a0 4 ]
b= enfered imlo between the
f::‘:-l'l-‘:;:lﬁrl':,- ared Mz Bahubali
Sarvics Privale Limilbed
The Annuwal General Meeating held on Seplember 26, 2024 a1 New Deldhl, the Ghairperson of the Meeting
based on the Report of the Scniinizer, declarad the sbove results stating that resolutions No's from 1 o
Cas sel aul iy e Notice dated ﬂu-;_;llﬁ[ 14, dU2E have béen unammeusly aoproved by the Shareholders
The Results of a-voling along with the Scrubinizer’'s Report has been submitted o the Siock Exchangs
and posted on the website ol the company weww, indialease.com
For India Lease Dovelopmaent Limited
Rohit Madan
Place: New Delhi Manager, Company Secretary & CFO
Date: September 27, 2024 ACS — 13636

Form No, INC-26
Before the Regional Director
Northarn Region
I the matber of the Companies A, 20E3, Sechen
P340 of Companies &£ 2003 and Rule 3M5) (3) of
the Companigs frcorporation) Hules, 2014
AND
In e malber al
Hydrise Developers Private Limited
having its registared office at
1510 & 1511, Chiranjiv Tower,

Mehru Place, South Delhi - 110013

Applbeant
Motice is harety given to tha Ganaral Public that
e cOmpany prapases o maks application iothe
Hegonal Direclor, Noethern Reglon undes
satlion 13 ol the Companias Acl, 2013 saeking
canfrmation for altaration of the Memorandum of
Association of the Company B Tems of the
spucial resohulion passed ab the EGM held on
Friday, 06%th day of September, 2024 ta engblz
e compeny io change ils Regstared office from

i UMMEED HOUSING FINANCE PVT.LTD

\'-. Corporate office : Unit 809-815,8th Floor, Tower - A, EMAAR Digital Greens

Golf Course Extension Road, Sect-61, Gurugram (Haryana)- 122002”)
CIN:U65922HR2016PTC057984.

APPENDIX IV [See rule 8(1)] POSSESSION NOTICE

Whereas, The undersigned being the authorized officer of the UMMEED HOUSING FINANCE PVT. LTD
under the “Securitization and Reconstruction of Financial Assets and Enforcement of Security interest (Act,
2002(54 of 2002) and in exercise of powers conferred under section 13(12) read with [rule 3] of the security
interest (Enforcement) Rules, 2002, issued demand notices to the Borrower/s as details herein under,calling
upon the respective Borrowersto repay the amount mentioned in the notice with all costs ,charges and
expenses till actual date of payment within 60 days from the date of the receipt of the said notice.

The said Borrower/Co-borrower/Guarantor/Mortgagor having failed to repay the amount, notice is hereby
given to the borrower//Co-borrower/Guarantor/Mortgagor and the public in general that the undersigned
has taken Physicalpossession of the property described herein below in exercise the powers conferred on
him under sub-section (4) of section 13 of the said act read with rule 8 of the security interest Enforcement
Rules, 2002 on this date.

The Borrower/Co-borrower/Guarantor/Mortgagorin particular and the public in general is hereby cautioned
not to deal with the property and dealings with the property will be subject to the charge of the UMMEED
HOUSING FINANCE PVT.LTD. For the amount specified therein with further interest, costs and Chagares
from respective dates thereon until full payment.

The Borrower’s attention is invited to provision of sub section (8) of Section 13 of the Act, in respect of time
available, to redeem the secured assets.

Details of the Borrowers, Co-borrowers and Guarantors, Securities, Outstanding Dues, Demand Notice sent
under Section 13(2) and Amount claimed thereunder and Date of Possession is given as under:

POSSESSION NOTICE

Whereas, the authorized officer of Jana Small Finance Bank Limited (Formerly known
as Janalakshmi Financial Services Limited), under the Securitization And Reconstruction
of Financial Assets And Enforcement Of Security Interest Act, 2002 and in exercise of pow-
ers conferred under section 13 (2) read with rule 3 of the Security Interest (Enforcement)
Rules 2002 issued demand notices to the borrower(s)/ Co-borrowers(s) calling upon the
borrowers to repay the amount mentioned against the respective names together with
interest thereon at the applicable rates as mentioned in the said notices within 60 days
from the date of receipt of the said notices, along with future interest as applicable inciden-
tal expenses, costs, charges etc. incurred till the date of payment and/or realisation.

HCT af Dedhi’ o the “State of Uttar Pradesh’.

Ay persan whes nlerest s ey a2 avected | | Go Bonower Guatantor LoanAle N, | Details of the Secured | {ERERd | Amount Due
by e proposad change of the registered offics of And Loan Amount Asset Date Lk

e carmpany méy deve either o the MGAZT | 1(4) Ramveer Sjo ChandraPal | Al That Part And Parcel| 05-Feb- | Rs.4,66,23499)
po E"""‘"“"“‘“*'g‘“—mf by filing investor | | (Borrower) (2) Meenu Wio Of Property Bearing Plot| 2024 | (Rupees Four Lacs
complaint form or cause 1o be deivered orsend | | Ramyeer (Co-Borrower) No.37-A, Measuring 50 Sq.yds. I=ppoeier™| Sixty Six Thousand
by reqistened post of hs'her objections supportad | | Both Above Residing At - 563 Comprised In Khasra No.279, Possyession Two Hundred Thirty
by an affidavit stating the natura of his'har interasi Pooja Colony, Near Usman Pradhan | Situated At Ratan Vihar Village Dat Four And Ninety
and grounds of opposition o the Regional | | Gali Loni Ghaziabad-201102 Pabishadpur, Pargana - Loni, ate Nine Paisa Only)

Tehsil And District -Ghaziabad | 26-Sep- | As On 05-Feb-24
Bounded As- East- Road | 2024 + Further Interest

20 Ft.wide. West-Other’s Plot North- Road | And Other Charges
10 Ft.wide, South- Other’s Plot From 06-Feb-24

Directar, Korthem Region al e address B2
Wing, 2° Floor, Paryavaran Bhawan, CGO
Complex. Mew Delhi - 110003 within fowrteen
days from the date of pubfication of this nofie

Lan. No. LXLAX02818-190003139
Loan Agreement Date:
30-Nov-2018

Loan Amount: Rs.6,18,604/-

willi & copy B ke applcand Company ab s

i ; / Date: 28-Sep-2024
reqislered affice al the addrass menlioned bal

Place: Gurugram, Haryana

Authorized Officer, Mr. Gaurav Tripathi Mobile- 9650055701
Ummeed Housing Finance Pvt. Ltd

Sr Borrower/ 13(2) Notice Date/ | Date/ Time

N | Loan No. Co-Borrower/ Outstanding Due | & Type of

% Guarantor/ Mortgagor (in Rs.) as on Possession
1 1) M/s. Satyarth 16.07.2024 Date:
45269660000134 Pathology Lab and Rs.18,91,914/- '

X-Ray Centre, (Rupees Eighteen 26.09.2024
45269660001302 | Represented by its Lakhs Ninety One Time:

& Proprietor Mr. Vinod, Thousand Nine 03:13 P.M.

2) Mr. Vinod (Borrower), Hundred and Symbolic

45268640000674 3) Mrs. Seema Fourteen Only) Possession

(Guarantor) as on 14.07.2024

Description of Secured Asset: Plot Area Measuring 914.6 Sq.yards Khewat/
Khata No.28/54, Mun. No.35, Killa No.11/2, 12/2, 18/2/2, 19, Khata No.55, Mun.
No.35, Kila N0.9/3/2, 10/1, 13/1/2, 20/1, Khewat/ Khata No.36/67, Mun. No.28, Kila
No.11/1/2, 20/2/2, Mun. No.29, Killa No.15/2, 16, 17, 24, Mun. No.34, Killa No.4, 6,
7,8, 13, 14, 15, 16, 17, 25 Mun. No.35, Killa No.10/3, 11/1, 20/2, Khewat/ Khata
No.144/228, Mun. No.28, Killa No.21/1, Mun. No.29 Killa No.25, Mun. No.34, Killa
No.5, Mun. No.35, Killa No.1, Khata No.229, Mun. No.28, Killa No.22/1, Mun.
No.35, Killa No.2/1, 10/2, Plot Measuring 914.6 Sq.yards situated at Waka Mauja
Badrola, Sub-Tehsil Dayalpur, Tehsil Ballabgarh, Dist. Faridabad, Haryana. Owned
by Mrs. Seema, W/o. Mr. Vinod. Bounded as: East: 12 Ft. Road, West:
Remaining Area, North: Remaining Area, South: House of Mr. Vinay.

Hydrise Developars Privade Limited,
Begd Off- 1510 & 1511, Chiranjiv Tower,
Mehru Place, South Delhi - 110019,
For Hydrise Developers Private Limited
Sd/-
AKSHAY MITTAL
Date : 26902024 [ADDITIONAL DIRECTOR]
Place | New Delhi DiM: DBETZE

Whereas, the Borrowers/ Co-borrowers/ Guarantors/ Mortgagors, mentioned herein
above have failed to repay the amounts due, notice is hereby given to the Borrowers
mentioned herein above in particular and to the Public in general that the authorized
officer of Jana Small Finance Bank Limited has taken possession of the properties/
secured assets described herein above in exercise of powers conferred on him under
section 13 (4) of the said Act read with Rule 8 of the said rules on the dates mentioned
above. The Borrowers/ Co-borrowers/ Guarantors/ Mortgagors, mentioned herein
above in particular and the Public in general are hereby cautioned not to deal with the
aforesaid properties/ Secured Assets and any dealings with the said properties/
Secured Assets will be subject to the charge of Jana Small Finance Bank Limited.

PP SHIVALIK SMALL FINANCE BANK LTD.

‘ Registered Office : 501, Salcon Aurum, Jasola District Centre, New Delhi - 110025
CIN : UG5200DL2020PLC3GG02T

POSSESSION MOTICE {For immovable property) Rule B{1)

Whereas, the undersigned being the Authorized Officer of the Shivalik Small Fmance Bank Lid, banking cormpany within the meaning of the
Banking Requlation Act, 1949 having i's Registered Office 81501, Salcon Aururm Jasola District Cenire, New Dehi- 110025 and Head office
at 6th Floar, Tower- 3, India Glycals Building, Plot no. 28, Sector 126, Noida - 201304 under Securitisation and Reconsiruction of Financial
Assets and Enforcament of Security IntarestAct, 2002 ["SARFAESIAct) and in exercise of the powers confarred under sections 13 12] read
with Flule 3 of the Securily Interest (Enforcermeant) Rulas, 2002 ssued a Demand Notice calling upan the borrower's | parties to repay the
armezunt rmentionsd in the noficewithin 60 days from the date of receipt of the said Demand Notice

The helow mentoned Bommower's | Guarantons Morigegor having failed 1o repay the amount, nolice is hereby.given o he Bomowss's |
Guarantars (Mortgagor and the public in general thal the undersigned has laken Symbolic possassion of the propertes described herein
below inexercise of powers corfarred on him herunder Section 1304) of the said Actread with Bule 8ol the said Rules,

The borrower's attenbion is invited b provisions of seb —section {8) of section 13 of the Act, in respect of fime available; o redearm the sacured
assats,

The Borrower's [ Guaranton's Mongager mentioned herein bedow in particular and the public in general ks hereby cautioned not bo deal with
the properies and any dealings wih Bhe properies will be subject fo the charge of the Shivalik Small Finance Bank Lid., along with future
intsrest &l the confractusd rate and subsfibuie interest, incidents! expenses, cosis and charges etc.

Name of the Borrower{s)/ Guarantor(s)/ Description of the Demand Wotice Date &
Maortgagor(s) Immavable Propearties Amount & Possession
| Notice Date & Account Ne.

1. Mr, Satish Kumar Sio Mr. Kali Ram (Borrower) /o | Equitable Morlgage on the Property: Two | Demand Notice Date:-
Mear Town School, Banjaran Rampur Maniharan Dehal | Residential Plot, measuning tofat area of 50 65 5g. | 03-07-2024

Sahatanpur Ultar Pradesh 247554, 2. Mr. Ram Murti | Mirs, Both Plats are adicining o each other and | Possession Notice Date:
Sio Mr. Kali Ram {Co-Borrower/Mortgagor) Rio Near | sifuated at Monalla Banjaran Village Rampur | 27-09-2024

Town School, Banaran Rampur Manharan Oehad | Maniharan Tehsil Rampur District Saharanpur | Outstanding Amount:
Saharanpur Litar Pradesh 247554, 3. Mrs, Neama Wio | 1itar Pradesh, Registered in revenue records: of | Rs,1,80,000- (Rupsss One
Mr. Satish Kumar (Guarantar) RicNear Town Schocl, | Bahi Mo.1, Jild Mo, 1785, Page No.237-240 Serial | Lakh Eighty Thousand
Barnjaran Rampur Maniharan Dehat Saharanpur UUar | po. 862 Boak No. 1887 Dated 26-03-1992. In the Onily} against Loan Ale No.
Pradesh 247534, 4.Mr. Rakesh Kumar Sfo M« | noma of Mr. Rarm MueiSio Mr Kali Ram. Bounded | 101441003902 and
Buddha Singh (Guarantor) Rio Near Town Schook, | by Marh: House of Balwanl South : Part of Plat, | 101448510253

Banjaran Rampur Mandharan Debat Saharanpues UHAP | yeet - Road. East: PlotofSmit Faj Bala

Pradesh 247554

AUTHUM AUTHUM INVESTMENT & INFRASTRUCTURE LIMITED

Registered Office: 707, Raheja Centre, Free Press Journal Road, Nariman Point,
Mumbai-400 021. Ph.: (022) 6747 2117 Fax: (022) 6747 2118 E-mail: info@authum.com

That pursuant to the approved resolution plan of the Reliance Home Finance Limited. (RHFL) by its Lenders in terms of RBI Circular
dated June 7, 2019 on Prudential Framework for Resolution of Stressed Assets, the order of Hon’ble Supreme Court of India dated
March 3, 2023 and the Special Resolution passed by the Shareholders on March 25, 2023, RHFL has entered into the agreement to
transfer its Business by way of a slump sale on a going concern basis, to Reliance Commercial Finance Limited (‘RCFL")and whereas
all the rights and liabilities pertaining to the loan account (s) of the Borrower has/have also been transferred to RCFL.

Sale of Immovable property mortgaged to Authum Investment & Infrastructure Limited (“AllL”) (Resulting Company pursuant the
demerger of lending business from Reliance Commercial Finance Limited (“RCFL”) to AllL vide NCLT order dated 10.05.2024), having
Corporate Office at The Ruby 11th Floor, North-West wing, Plot No.29, Senapati Bapat Marg, Dadar(west), Mumbai- 400028
(Maharashtra) and Branch Office at:- 7th Floor Synergy Tower A-13 /1 Block A Sector 62 Noida under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter “Act”). Whereas the Authorized
Officer (“AQ”) of Authum Investment & Infrastructure Limited had taken the possession of the following property/ies pursuant to the
notice issued U/S 13(2) of the Act in the following loan accounts/prospect nos. with a right to sell the same on “AS IS WHERE IS BASIS
& AS IS WHAT IS BASIS” for realization of Authum Investment & Infrastructure Limited dues, The Sale will be done by the undersigned
through e-auction platform provided at the website: www.bankeauctions.com.

Borrower(s) / Co-orrower(s) Demand Notice Date Date of Physical Possession Reserve Price, Earnest Money

/ Guarantor(s) and Amount Total Outstanding | Deposit / Bid Increment Amount
LOAN A/C NO. | DATE: 31ST MAY 2021 11th January 2023 Rs.4000000/-(Rupees Fourty
RHHLDEL000037699 & Rs.2444242/-(Rupees| TOTAL OUTSTANDING OF Lakh Only)
BRANCH: NOIDA Twenty Four Lakh | Rs.4284138/-(Rupees FourtyTwo | Earnest Money Deposit (EMD):

1. MOHAMMED ISLAM Fourty Four Thousand | | akh EightyFour Thousand One
2. KULSUM FATIMA Two Hundred Fourty | Hundred ThirtyEight Only) as on

3. SARTAJ KHAN Two Only ) 14th August 2024

Description Of The Immovable Property/ Secured Asset : ALL THE PIECES AND PARCEL OF PROPERTY BEARING Unit No
A-903 2Nd FI. Spring View Floors Plot No.16 Nh-24 New Indirapuram Ghaziabad Ghaziabaduttar Pradesh-201014"

Date of Inspection of property : EMD LAST DATE: on or before DATE & TIME OF E-AUCTION: 17th of
13th November 2024 10:00AM to 5:00PM | 15th November 2024 Till 5:00PM November 2024 03:00PM to 04:00PM

Rs.400000/-(Rupees Four Lakh
Only)

APPENDIX- IV-A [See proviso to rule 8 (6)] | Public Notice For E-Auction Cum Sale (Appendix - IV A) (Rule 8(6))

1. Mr. Ravindra Kumar Sio Mr, Raj Kumar (Borrower] Rio H. [ Equitable Mortgage on the Property: | Demand Notice Date:-
Mo, 82, Village Bharmau Makur Ssharanpur Uitar Pradesh | Commercial Shop measuning an area of 8,74 Sq. | 20:07-2024

247554, 2, Mrs. Reena Devi Wo Mr. Ravindra Kumar [Co= | Mirs, Siuated al Wake Abadi Mohd Munshaura F’DﬂEfﬁiﬂn Wotice
Borrower) Rio H. No. 92, Village Bhasmau Nakur Saharanpur | Kasba Nakud Paragana & Tehsil Nakud District | Date: 27-08-2024
Uttar Pradesh 247554, 3, Mr. Amit Bazad Sio Mr. Ishwar | Saharanpur Uttar Pradesh, registered in revenye | Qutstanding Amount:
Chand (Guarantor) Ria: H. Me. 490, Vikage Bangani Tehsd | records of Bahi Mo.t, Jild No3978, Page | Rs.14,00,000-
Saharanpur Utiar Pradesh 247554, 4. Mr. Yogendra Kumar | No.693/654 DocNo. 15154 Dated 09-11-2010, In | [Rupees Fourteen

Sio Mr. Sukhbeer Singh {Guarantor) Rio H. No. 92, Village | the name of Mr. Raj Kumar Sfa Mr. Udayal Singh, Lakh 1}:""'”:'3';"3:”5'1
Bahrmau Nakur Saharanpur Uitar Pradesh 247554 | 5,Mr, Raj [ Bounded Dy Morh: Shop of Shn Saleem, %E??féﬂniﬁl

Kumar Sio Mr. Udayal Singh {Guarantor™ortgagor) Ric H. [ South : Read, West : Road, Eagt : Shop of Kaj
Mo. 82, Village Bharmau Makur Sahasanpur Uttar Pradash | Mehraj Ahmed
2 7ER

1. Mr. Ra] Kumar Dhir 8/c Mr. Khajansi Dass (Borrower | Equitable Morfgage on the Properdy, Plof, | Demand Motice Date:-
Mortgager) Rio H, Mo, Gali No. 03, Near Gavatri Mandir | measuring an area of 100 5qg.Yards i.e B3.61 Sq. | 20-07-2024

Sharda Nagar, Distt. Saharangur Uttar Pradesh 247041, 2 Mr. | Mirs, Situaied at Plot No. 08 Khasra No, 74611 | Possession Notice
Arvind Gupta S/o Mr. Surender Kumar Gupta (Guarantor) | Dara Shiv Puri Swad Androon Z.A Pargana and | Date: 23-09-2024

Rio H. Mo. Mangal Magar Distl. Saharanpur Uttar Pradesh | Tehsil  Distrct Saharangur Uttar Pradesh, Outstanding .ﬂ_mmunt:
247001, 3. Mrs. Babli Wie Mr. Raj Kumar Dhir (Guarantor) | Registerad in revenue records of 8ahi No.1, Jild | Rs.7,28,000- (Rupees
Rio: (ak Mo. 03, Mear Gayatr Mandir Sharda Nagar, Distt [ No.3844, Page No. 197-202, Document No. Seven Lakh T"""Hnl'ﬁ"_
Saharanpur Uttar Pradesh 247001, 4. Mr. Sunil Sharma Sfo | 2714, Dated 05-03-13931_ In the riame of Mr. Raj E'Q"l_Tlm'ﬂ‘iﬂ";ﬂ”'?]
Mr. Sodhi Lal {Guarantor) Ris H.No. 19, Ankit Viar Calany | Kumar Dhin. Bounded by: North:  Road 15 #t, ?gg'w I.,EE'] 4;[1';”
Mear Guru CharanPura, Distt. Saharanpur Uttar Pradesh | South:Fartof PlotNo. 64T . West: PlotNo. 10, 1DDHial§ﬂEE1
24700 East: PloiiNo. (8

1. Mr. Sarfaraj Sio Mohd. Farukh | 1. Hypothecalionon anemals io be purchased.

(Borrower] Rio H. Mo 6, Salempur Meerat, | £, Equstable Morigage on the Property: Plot. messunng an
Lttar Pradesh 205203, 2, Mohd, Farukh Sio | area of 1145.45 3q. Yards e 957.74 Sq. Mirs, Situaled at
Mr. Fakhruddin (Guarantor/ Mortgagor) Rio | Khasra Mo, T3 M1 & 63 M Village Dhikoli Main Hapuer Road
H. Mo, &, Salempur, Meerul, Uttar Pradesh | Meerul Uitar Pradesh, regestered in revenue records of
203203, 3. Mr. Sameer Slo Mr. Irfan | Bahi Mo, Jild No.4786, Page Mo, 281-336. Serial No.
{Guarantor) Rio H. Mo, 6, Salempur, Meerut. | 4144 Dated 03-05-2010, In the namea of Mohd, Farukh,
Uttar Pradesh 203203 Bounded by: North: Factory . South: Khet of Abid, West
Kheiof Abid, Esst:Foad

Demand Motice Date:-
20-07-2024

Possession Notice Date:
co--2 0504

Qutstanding Amount:

Re. 10820000 (Rupees Ten
Lakh Eighty-Two Thousand
Cindy) againz! Loan A/ No,
100841510507

Date: 27-059-2024 & 25-09-2024
Place: Rampur [ Sharda Nagar | Hakikat Nagar | Meerut

Authorised Officer,
For Shivalik Small Finance Bank Lid

Mode Of Payment: - All Payment Shall Be Made By Demand Draft In Favor Of “Authum Investment & Infrastructure Limited” Payable
At Noida Or Through RTGS/NEFT. The Accounts Details Are As Follows: A.) Name Of The Account: Authum Investment Infrastructure
Limited, B.) NAME OF THE BANK: HDFC BANK LIMITED, C.) ACCOUNT NO: 99999917071983, D.) IFSC CODE: HDFC0001119
PLEASE REFER THE WEBSITE FOR DETAILED TERMS AND CONDITIONS (Use Code: 178277 and see the NIT Document) (https:/
www.bankeauctions.com)

LOAN A/C NO. DATE: 31ST MAY 2021 11th January 2023 RS.4000000/-(RUPEES FOURTY
RHHLDEL000037700 & Rs.2376150/- TOTAL OUTSTANDING OF LAKH ONLY)
BRANCH: NOIDA (Rupees TwentyThree Rs.4201764/-(Rupees FourtyTwo EARNEST MONEY DEPOSIT
1. MOHAMMED ISLAM Lakh SeventySix | Lakh One Thousand Seven | (EMD): Rs.400000/-(Rupees Four
2. KULSUM FATIMA, Thousand One Hundred SixtyFour Only) as on Lakh Only)

3. SARTAJ KHAN Hundred Fifty Only) 14th August 2024

Description Of The Inmovable Property/ Secured Asset : ALL THE PIECES AND PARCEL OF PROPERTY BEARING “All the
piece and parcel of the property bearing Unit No A-1003 2nd Flr. Spring View Floors Plot No.15 Nh-24 New Indirapuram Ghaziabad
Ghaziabaduttar Pradesh-201014
Date of Inspection of property : EMD LAST DATE: on or before DATE & TIME OF E-AUCTION:
13th November 2024 10:00AM to 5:00PM | 15th November 2024 Till 5:00PM | 17th of November 2024 04:00PM to 05:00PM

PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES

FINANCIAL RESTRUCTURING & RECONSTRUCTION GROUP,
11th Floor, Hyatt Regency Complex,
New Tower, Bhikaji Cama Place, New Delhi-110066

Indusind Bank ()

E-Auction Sale Notice for Sale of immovable properties mortgaged to Indusind Bank under Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 (“the Act”) read with proviso to Rule 8(6) of the Security Interest
(Enforcement) Rules 2002. Notice is hereby given to the public in general and to the Borrower / Mortgagors / Guarantors in particular that
the Authorised Officer of Indusind Bank Limited had taken Physical Possession of the following property(ies) mentioned pursuant to
demand raised vide notice issued under Section 13(2) of the Act in the following loan account with right to sell the same on “AS IS WHERE
IS, AS IS WHAT IS, WHATEVER IS THERE IS AND WITHOUT RECOURSE BASIS” for realization of Bank’s dues plus interest as
detailed hereunder and whereas consequent upon failure to repay the dues, the undersigned in exercise of power conferred under
Section 13(4) of the said Act read with Rule 8 of the said Rules proposes to realize the Bank’s dues by sale of the said property(ies). The
sale of the below mentioned properties shall be conducted by way of E-auctions through web portal: https://www.bankeauctions.com

Mode Of Payment :- All Payment Shall Be Made By Demand Draft In Favor Of “Authum Investment & Infrastructure Limited” Payable
At Noida Or Through RTGS/NEFT. The Accounts Details Are As Follows: A.) Name Of The Account: Authum Investment Infrastructure
Limited, B.) NAME OF THE BANK: HDFC BANK LIMITED, C.) ACCOUNT NO: 99999917071983, D.) IFSC CODE: HDFC0001119

PLEASE REFER THE WEBSITE FOR DETAILED TERMS AND CONDITIONS (Use Code: 178278 and see the NIT Document) (https:/
www.bankeauctions.com)

LOAN A/C NO.
RHAHDEL000057466
BRANCH: NOIDA

1. SANDEEP RAJVEER
2. POONAM S

| DATE: 17TH MAY 2019
& Rs.1165485/-(Rupees
Eleven Lakh Sixty
Five Thousand Four

20th September 2023

TOTAL OUTSTANDING OF
Rs.6377269/-(Rupees Sixty Three
> ) Lakh SeventySeven Thousand
Hundred Eighty Five | Two Hundred Sixty Nine Only)

Only) as on 14th August 2024

Description Of The Imnmovable Property/ Secured Asset : ALL THE PIECES AND PARCEL OF PROPERTY BEARING Flat
E-2 On 4Th Floor( Top Floor) Khasra Hans Apartment Village Yakubpur Pargana And Tehsil Dadri Disst. Gautam Noida 201312
Uttar Pradesh

Date of Inspection of property :

| Rs.1750000/-(Rupees Seventeen
Lakh Fifty Thousand Only)

Earnest Money Deposit (Emd):
Rs.175000/-(Rupees One Lakh
Seventy Five Thousand Only)

DATE & TIME OF E-AUCTION :
17th Nov 2024 01:00PM to 02:00PM

EMD LAST DATE: on or before

Name of Account/ Amount as per Demand Notice &
Mortgagors/ Guarantors Demand Notice Date

M/s Anand Agencies, Subhash Anand, Mr. Pankaj|Rs. 2,43,19,722.66 as on 31.03.2022, together with further interest from
Anand, Mrs. Poonam Anand, Mrs. Shalini Anand, Mr. | 01.04.2022 plus cost, charges and expenses etc. thereon.
NeerajAnand Demand Notice Date: 21.06.2022

Place: Delhi NCR Sd/- Authorised Officer

Date: 28.09.2024 For. Jana Small Finance Bank Limited

. JANA SMALL FINANCE BANK

ol et Cormregs casl bk |
Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 &
12/2B, Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Park,
Challaghatta, Bangalore-560071. Branch Office: 16/12, 2nd Floor, W.E.A, Arya
Samaj Road, Karol Bagh, New Delhi-110005.

PADAM COTTON YARNS LIMITED

(CIN: LITNI2ZHR1997PLCO33641)

Regd. Office: 196, 1° Floor, Opp. Red Cross Bhawan,
G.T. Road, Karnal - 132001, Haryana
www.padamcotton.com | Email: cspeyl6@gmail.com | Tel: 8383858860

NOTICE OF EXTRAORDINARY GENERAL MEETING
AND E-VOTING INFORMATION

Motice 15 heneby given that ihe Extraordinary Genaral Mesting (EGM) of the Members of Ms
Padam Cotton Yarns Limited will be held on Wednesday, the 237 October, 2024 at 1200 p.m
al Reqgistered Office of the Company at 196, 1et Floor, G.T Boad, Opp. Red Cross Market,
Eamal-132001 {Harvanal, to ransact ihe basiness mentioned n the Moboe corvening tha
Extranrdinary af the Company.

in Compliance with section 108 of the Companies Acl, 2013 read with nie 20 of Companies
iManagement and Administration] Rules, 2014 and SEBI (Listing Chligation and Disclosure
Requirement) Reguiations. 2015, the Company ig providing E-vofing facility to its members to
cast thelr vole elecironically on the resolitions to be transacted al Exiraordinary of the
Campany.

In compliance with fhe nelevand circulars, tha Mofice of the Sxtraondinary containing, mtsr alia,
ihe. Explanaiony Slatemend thereon has bean sant via email on Friday, September 27,
2024 1o gl the Members of the Company. The aforesaid documents are avafable on the
Company’s wabsite & weww, padameotion.com and on the websie of the Siock Exchenges
ig BSE Limied at www. bseindla.com, and s also avalable on the wabsite of BTA,
s Beelal Financial & Computer Senvices Pyt Lid., beetal@bestalfinancial.com.

Link to the Motice;

https:/fwww padamecotton.com/images/pdiinetices/Notice® 200G 20EGM_Padam:
20Catton. pdf

The mambers are informed that;

1, The remabe E-vating shall commence Sinday, 207 October, 2024 at 10:00 &.m: and ends on
Tuesday, 227 Oclober, 2024 at 5:00 p.m

2. Tha cul-off date for determiming 1be aligibility of membsrs far resnofs E-voling and wobing
through poll at the AGM = Wednesday, 16° Octaber, 2024

3. Any person wha becomes member.of the Company after dispatch of nofice of the mesting
and holding shares as on cut-of date Le. Wednesday, 16° October, 2024 may obtaln the uzar
i and password by contacting , M's Beetal Financial & Computer Services Pyl Lid., Baatal
Howse, 37 Flaor, 95, Madangir, Behind Local Shapping Cantra, Mear Dada Harsukh Dass
Mandir, Maw Dedhi -110062, Phone Mo 011-28961281-83, Fax Mo D11- 28961284, E-mail:
beatal@bestaifinancial com

4. The members whoocast their vole thnough remoie E-voling may sso atiend ihe EGM b

shall not be allowed to cas! their wobe atlthe EGM

The Racility of voting through poll shet be availabis al he EGRM 1o those memibers whio hava

nek casted thairvote through remots E-valing,

6. Thexolice is available at the company's wetade viz. www.padamcotton.com.

7. Bambers may go through the a-voling instructions provedad in the EGM Malica of may refer
lhe Frequenily Asked Questions (FAGS) and E-voling Mamual for Shareholders &l
www evolingindia.com, under help sechion or wiide an emad io helpdesk.evoling@
cdslindia.com,

Therasulls of a-voling on thi resohulions seloulin tha Nolice of the EGM shall be decladed wilhin
the permissile Ime under the applicable laws, The results deciared along with the repart of the
Serulinizes shall be placed an tha websste of the Company www.padamcotton.com and on ha
wabsita of Bestsl Fmancial & Compuier Services Pel Lid, immediately after the declaraton of
resull by tha Chairman ar a persan authansed by him and the reselt shall alsa ba commumicatad
iothe Stock Exchangeie B3E Limied. The results shall be gsplaved at the Regisiered 38 196
154 Floor, Opp. Red Cross Bhawan, G.T, oad, Kamal-132001, Haryena

Allgrievancas connechad with the faciity for voling by alectronic means may be addrazsed 1o Mr.
Hakesh Dakvi, Manager, (COSL,) Central Dapositary Sarvicas [India) Limitad, & Wing, 257 Floar,
Maralbon Futurex, Mafatial Ml Compounds, M M Jashi Mang, Lower Paral [East), Mumbai-
A00 3 ar send an email o helpdesk evotingi@cdshindia,.com o call on 0E2-
2a05a54043,

Lh

For Padam Cotton Yarns Limited
Sd/-

Pernika Mitial

Director

DiM: 08194154

Date ' 27.09.2024
Place: Karnal

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
PUSHPANJALI REALMS AND INFRATECH LIMITED OPERATING AS REAL ESTATE COMPANY

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the corporate debtor along |PUSHPANJALI REALMS AND
with PAN/CIN/LLP No. INFRATECH LIMITED

CIN: L70102UR2013PLC000787
PAN: AAHCP2706Q

Registered Office: Khasra No. 11,Tarla
Nagal, Near Heli Pad, Sahastradhra
Road, Dehradun-248001.

2. | Address of the registered office

3. | URL of website The company is not having its own
website, hence the website for the CIRP
purpose has been created by IRP.

https://pushpanjali.cirp.in

M/s M S Traders, Subhash Anand, Mr. Pankaj Anand, | Rs. 5,35,48,427.21 as on 31.03.2022, together with further interest from
Mrs. Poonam Anand, Mrs. Shalini Anand, Mr. Neeraj| 01.04.2022 plus cost, charges & expenses etc. thereon.
Anand Demand Notice Date: 21.06.2022

Neeraj Anand,Subhash Anand, Mr. Pankaj Anand, Mrs. | Rs. 1,17,75,509.67 as on 31.03.2022, together with further interest from
Poonam Anand, Mrs. Shalini Anand, M/s Anand| 01.04.2022 plus cost, charges & expenses etc. thereon.
Agencies Demand Notice Date: 21.06.2022

Neeraj Sales Pvt Ltd, Neeraj Anand, Subhash Anand,| Rs. 2,28,20,487.16 as on 31.03.2022, together with further interest from
Mr. Pankaj Anand, Mrs. Poonam Anand, Mrs. Shalinif 01.04.2022 plus cost, charges & expenses etc. thereon.
Anand, M/s Anand Agencies Demand Notice Date: 21.06.2022

4. | Details of place where majority of fixed
assets are located

The company is engaged in the Real
Estate Business and the project is
located at: Khasra No. 11, Tarla Nagal,
Near Heli Pad, Sahastradhra Road,
Dehradun-248001.

5. |Installed capacity of main products/
Services

The flats/units are partially constructed
in the project, the proposed flats as per
available information are 331 units.

6. | Quantity and value of main products/
services sold in last financial year

The company is engaged in the business
of Real Estate and currently has only one

13th November 2024 10:00AM to 5:00PM | 15th November 2024 Till 5:00PM Reserve Price LastD roiect namelv “Orchid Park’ which is
Mode Of Payment :- All Payment Shall Be Made By Demand Draft In Favor Of “Authum Investment & Infrastructure Limited” Payable Details of END Date & time asftB_Zte Sarjtially constr)lljcted and the construction
At Noida Or Through RTGS/NEFT. The Accounts Details Are As Follows: A.) Name Of The Account: Authum Investment Infrastructure properties — of E-Auction s orbid seems to have stopped around seven
Limited, B.) NAME OF THE BANK: HDFC BANK LIMITED, C.) ACCOUNT NO: 99999917071983, D.) IFSC CODE: HDFC0001119 . . _ Bid increase amount ubmission yearsback,
PLEASE REFER THE WEBSITE FOR DETAILED TERMS AND CONDITIONS (Use Code: 178279 and see the NIT Document) (https:// 1. Allthat piece and parcel of Commercial Shop/office No. 3321 on 3rd floor,| ~ Rs. 32.90 Lac 23.10.2024 | 21.10.2024 NP o emolovess work NI
www.bankeauctions.com) super area measuring 685 Sq. Ft. (63.63 Sq. Mt) & Covered area measuring Rs. 3.29 Lac From up to 7. | Number o gmp oyegs wor mgn T B g T
LOAN A/C NO. | DATE: 24TH MAY 2019 On the basis of P ; Rs. RS.260000000/-(RUPEES 409 Sq. ft. (3799 Sq Mt), in Angel Mega Mall built on Freehold Commercial — 12.00 Noon 4:00 PM 8. Further details InC|Ud|n_g last available an be SOUg y sen Ilng arequestio
RHLHDEL000024626 & 8 Re. 13205018~ | taken dated 05-08-2019 Us13(4) | TWENTY SIX CRORE ONLY) PlotNo. CK-1, Kaushambi, Ghaziabad (Uttar Pradesh) without roofrights. Rs. 1.00 Lac to 1.00 PM f'"a”C'?' statements (with fChe(t"é'etS) Off two |the Resﬁ'“t'o.“lf’mfess.'lo“a' at
RHLHDEL000024621 (Rupees Eleven Grore of SARFAESI Act, EARNEST MONEY DEPOSIT 2. Al that piece and parcel of Commercial Shop/Office No. 3322 on 3rdfloor, | Rs,32.40Lac | 23.10.2024 | 94 40 9094 Aibsuentevets o process o bl 2t nioelipoghpanidl ormir
BRANCH: NOIDA ThirtyTwo Lakh Ninety |  TOTAL OUTSTANDING OF (EMD) : Rs.26000000/-(Rupees super area measuring 685 Sq. Ft. (63.63 Sq. Mt) & Covered area measuring RS 3941 From up to Sog  PIOCRSS ¢ - [1pS-/Tpushpanjall.Cirp.
1. WORLDS WINDOW IMPEX Five Thousand Nine | Rs,327565254/-(Rupees Thirty | " Two Crore Sixty Lakh Only) 409 sq. ft. (37.99 Sg. Mt.), inAngel Mega Mall built on Freehold Commercial S. 9.4 Lac 1.00 PM 4_0'; Pl o. | Eligibility for resolution applicants under |Can be sought by sending a request to
INDIA PRIVATE LIMITED Hundr%d Flghteen Two Crore Seventy Five Lakh PlotNo. CK-1, Kaushambi, Ghaziabad (Uttar Pradesh) without roof rights. Rs. 1.00 Lac to 2.00 PM - section 25(2)(h) of the Code is available at: | the Resolution Professional at
%R\{SAD.?ENE&:?EEASTRUCTURE nly) " S&"“;IFI_!Y; T:°”Sg“? Two Name and contact details of Authorised Officer- Yatendra Kumar, ﬁlép.p;;/shpﬁnjah'@%gmall'.com
3 PIYOOSH KUMAR GOYAL At R’ug‘l’l‘s‘[ 20“2}{) ason Mobile No. 9990799379, E-mail ID:- kumar.yatendra@indusind.com ps-/fpushpanjall.Cirp.In

TERMS & CONDITIONS: 1. The interested bidders shall submit their EMD details and documents through Web Portal;| |10-]Lastdate for receipt of expression of interest | 13-October-2024

Description Of The Immovable Property/ Secured Asset : ALL THE PIECES AND PARCEL OF PROPERTY BEARING Khata

No.785, Khasra No.523 & 546, Village Loni, Ghaziabad-201010. In The Name Of Vedansh Infrastructure Private Ltd. https:www.bankeauctions.com (the user ID & Password can be obtained free of cost by registering name with| | 11.|Date of issue of provisional list of = 5 .\ o004
Date of Inspection of propertg' : EMD LAST DATE: on or before DATE & TIME OF E-AUCTION : https://www.bankeauctions.com) through Login ID & password. The EMD shall be payable through NEFT / RTGS in the following prospective resolution applicants clober
13th November 2024 10:00AM to 5:00PM | 15th November 2024 Till 5:00PM | 17th of November 2024 10:00AM to 11:00AM account: 00053564604005, IFSC Code - INDB0000005 latest by 4:00 PM on or before the dates mentioned in the table above. Please 12.| Last date for submission of objections 28-October-2024

note that the Cheques shall not be accepted as EMD amount. 2. The Bank shall however not be responsible for any outstanding to provisional list
statutory dues / encumbrances / tax arrears, if any. The intending bidders should make their own independent inquiries regarding the 13.ILast date of issue of final list of

Mode Of Payment :- All Payment Shall Be Made By Demand Draft In Favor Of “Authum Investment & Infrastructure Limited” Payable

At Noida Or Through RTGS/NEFT. The Accounts Details Are As Follows: A.) Name Of The Account: Authum Investment Infrastructure 07-November-2024

Limited, B.) NAME OF THE BANK: HDFC BANK LIMITED, C.) ACCOUNT NO: 99999917071983, D.) IFSC CODE: HDFC0001119

PLEASE REFER THE WEBSITE FOR DETAILED TERMS AND CONDITIONS (Use Code: 178281 and see the NIT Document) (https://
www.bankeauctions.com)

TERMS & CONDITIONS OF ONLINE E- AUCTION SALE:-

1. The Property is being sold on “AS IS WHERE IS, WHATEVER THERE & WITHOUT RECOURSE BASIS”. As such sale is without any
kind of warranties & indemnities.

2. For details, help, procedure and online bidding on e-auction prospective bidders may contact the Service Provider M/S C1 India Pvt

Ltd , Plot No- 68, 3rd floor Sector 44 Gurgaon Haryana -122003 (Contact no. 7291981124,25,26 )Support Email — Support@

bankeauctions.com , Mr. Bhavik Pandya Mob. 8866682937. Email: Gujarat@c1india.com

For further details and queries, contact Authorized Officer. Mr. Pankaj Jayant - Mobile. No. 9999748087

This publication is also 30 (Thirty) days notice to the Borrower / Mortgagor / Guarantors of the above said loan account

pursuant to rule 8(6) of Security Interest (Enforcement) Rules 2002, about holding of auction sale on the above-mentioned

date / place.

Place : NOIDA Sd/-
Date : 28.09.2024 Authorised Officer

o

STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8(6) & RULE 9(1) OF THE SARFAESI ACT, 2002

encumbrances, title of property(ies) & to inspect & satisfy themselves. Property can be inspected with prior appointment with the
Authorised Officer. 3. The intended bidders who have deposited the EMD and require assistance in creating login ID & password,
uploading data, submitting bid, training on e-bidding process etc., may contact our service provider M/s C1 India Private Limited,
Helpline Nos. 0124-4302020 / 2021 / 2022 / 2023 / 2024, Mr. Mithalesh Kumar, Mob. No. +91-7080804466, email ID:
support@bankeauctions.com and for any property related query may contact the Authorised Officer as mentioned above in office
hours during the working days (10 AM to 5 PM). 4. The highest bid shall be subject to approval of Indusind Bank Limited. Authorised
Officer reserves the right to accept / reject all or any of the offers / bids so received without assigning any reasons whatsoever. His
decision shall be final & binding. 5. In case of any default of respective payment within the stipulated period, the sale will automatically
stand revoked and the entire deposit made by the bidder together with the earnest money shall be forfeited without any notice and the
property(ies) shall be resold. The defaulting bidder shall not have the recourse / claim against the Bank / Authorised Officer. 6. For
detailed terms and conditions refer to the Bank’s website www.indusind.com and www.bankeauctions.com.

The borrower / guarantors /mortgagors are hereby notified to pay the sum as mentioned above along with upto date interest and ancillary
expenses before the date of e-Auction, falling which the property will be auctioned / sold and balance due, if any, will be recovered with
interestand cost.

Date: 28.09.2024 Place: Ghaziabad (Uttar Pradesh) Authorised Officer, Indusind Bank Ltd.

financialexp.epaprin o0 ©

prospective resolution applicants

14. |Date of issue of Information memorandum,
evaluation matrix & request for resolution |12-November-2024
plan to prospective resolution applicants

15. ||Last date for submission of Resolution Plans |12-December-2024

16. |Process email id to submit Expression cirp.pushpanjali@gmail.com

of Interest
Note: Timeline given in the form are subject to the approval of extension from Adjudicating
Authority. Sd/-

Anurag Nirbhaya

Resolution Professional

In the matter of

PUSHPANJALI REALMS AND INFRATECH LIMITED

Date: 28.09.2024 Regn. No.: IBBI/IPA-001/IP-P00870/2017-2018/11468

Place: New Delhi

New Delhi

AFA Valid Upto 30.06.2025
®o® ¢
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